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Delhi Legislative Assembly
Sixth Report of Business Advisory Committee

Sixth Meeting of Business Advisory Committee held on Monday 22nd
November, 2010 at 11.00 A.M in the Chamber of Hon’ble Speaker.

I. Obituary Reference:
The House will pay homage to the following:
1. Dr. Roshan Lal, Ex-Member, Metropolitan Council, Delhi.

2. Loss of Life & Property due to collapse of building in Laxmi Nagar,
Delhi on 15t November, 2010.

3. Shri K. Narendra, Chief Editor, Daily Pratap.

II. Reports of the Committees:

The Committee decided that the following reports of the Committee will
be presented and adopted by the House:

1. Sixth Report of Business Advisory Committee (BAC).

2. Sixth Report of the Committee on Private Members Bills & Resolutions
(PMBR).

III. Government Business:

The Committee decided that Government Bill namely “ The Court
Fee (Delhi Amendment) Bill, 2010” will be listed for introduction and to
be passed by the House. If more notices of Government Bills will be
received by the Assembly Secretariat, they will also be listed for
introduction/ passing.



IV. Short Duration Discussion:

The Committee was informed that Sixty-four notices of Short Duration

Discussion have been received from Hon’ble Members.

The Committee

decided that following issues would be discussed in the ensuing session as

under:

Sl
No.
1.  Prof.Vijay Kumar Malhtora
Dr. Harshvardhan
Shri Subhash Chopra

Name of Member

2. Shri Mukesh Sharma
Shri Hari Shankar Gupta
Shri Naseeb Singh

3. Shri Dharam Deo Solanki
Shri Anil Jha
Shri Mohan Singh Bisht

4., Shri Mukesh Sharma
Shri Parlad Singh Sawhney
Shri Devender Yadav

5. Shri Sat Prakash Rana
Shri Mohan Singh Bisht
Shri Sri Krishan Tyagi

Subject

Discussion on 19th
Commonwealth Games recently
held in Delhi

Discussion on traffic problem
in the Capital

Discussion on the situation
arising out of discontinuation
of development works in
unauthorized colonies
Discussion on corruption in the
allotment  of  stalls and
relocation of reharis, khomcha
and patris by the MCD
Discussion on failure of
authorities to prevent
Adulteration of Food.

V. Authorization to present the Report of the Committee:
The Committee authorized Shri Kanwar Karan Singh and in his absence
Shri Sahab Singh Chauhan to present the Report to the House.
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